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The Minister of Planning and Biver 
Valley Schemes (Shri Nanda): (a) A
stateiiient giving the details of the 
funds advanced and the contributions 
made by the Central and State Gov­
ernments upto 31st March, 1952 fof 
the execution of Damodar Valley, Hira- 
kud, Bhakra-Nangal and Kakrapar Pro­
jects is placed on the Table of the 
House. [See Appendix V, annexure

No 21.]

(b) The International Bank lor Re­
construction and Development has 
granted a ii'an of IS-5 million oDli^rs 
for financing the Bokaro-Konar Pro­
jects and the transmission system of 
the Damodar Valley Corporation. 
Apart from this no financial help has 
so far been received from any foreign 
institutions for Hirakud, Bhakra- 
Nangal and Kakrapar P r o je c t s .  Foreign 
assistance has, however, been received 
in the shape of experts under the 
various Technical Aid Programmes. A 
list of the experts is placed on the 
Table of the House. [See Appendix 

V, annexure No. 22.1 ^

Khadi.

*947. Shri BaJwant Sinlia Mehta: 
Will the. Minister of Cominerce and 
Industry be pleased to state:

(a) what is the total requirement 
of cloth in civil and military depa^  
ments of the Central and Stat^ 
Governments;

(b) Whether this whole require­
ment can be met wholly or partiallj
by Khadi; '

(c) if so, to what extent; and
(d) if not, w h^ are the main hurd­

les coming In the way?

The HOnister of Commerce and 
Industry (Shri T. T. KrLshnamachai0:'
(a) The total purchase of all kinds , of 
cloth for Govemm^t requfremwts 
amounted to Rs. 3 42 crores in 1950-51 
and Rs. 6*97 crores in 1951-52.

(bi) Partially oniy.
(c) Purchase of Khadi cloth against 

Government requirements amount^ to 
Rs. 96,277 m 1950-51 and Rs. 67,287 in
1951-52.

(d) The requirements of Government 
in respect of certain specialised items 
involve a special standard of dyeing 
and processing for , all of which Khadi 
may not be suitable.
J a p a n e s e  E x p e r t  f o r  b u il d in g  B l a s t  

F u r n a c e s  ^

♦948. Shri C. R. Narasimhan: Will 
the Minister of Production be pleased 
to state:

(a) whether there is a scheme to 
obtain Japanese expert assistance for 
the building up of small blast furna­
ces that do not use coking coal for 
the production of pig iron; and

(b) if so, when and where the
scheme will be put into effect?

The Minister of Production (Shri 
K. C. Beddy): (a) and (b). The Gov­
ernment of India have decided on '.he 
establishment of a pig iron plant in 
India. Further details, including a 
proposal for Japanese assistance and 
participation, are still under examina­
tion and it is therefore not possible 
to say at present when the project will 
materialize and where it will be locat­
ed.

C o a l

184. Shri N. P. Sinha: Will the
Minister of Production be pleased to 
state:

(a) the quantity of coal in tons nro- 
duced in Indian (5bvernment Railway 
Collieries during the year 1951:

(b) the quantity exported in that 
year:

(c) tiie quantity exported to Britain;
(d) the quanftty consumed in

India;
(e) whether production of coal is 

iikely to increase ia 1952; and
(f) whetiier local sale of coal to

the public is conducted by the
oollieries?

The Minister of Production (Shri 
K. C. Reddy): (a) 3,001,322 tons.

l^ese fi cures re-
(b) 2,798,270 tons. late to total ex­

ports and tolal 
>• consumption of 
coal whê QfAPTOr 
ducedby
collieries or by 
private ones.

(c) 76,203 tons.

(d) ;26,312.499 tons.
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. (e) Yes. ,
(1) Yes, subject to sanctions Issued 

hy the Coal Commissioner.
Handloom Cloth

185. Shri 8. V. Bamaswamy: Will
the Minister of Commem and Indus­
try be pleased to state:

(a) what is the quantity i^ yards 
'and value in rupees of the handloom 
cloth exported to other countries dur­
ing the past five years;

(b) what are the countries to which 
Madras State has been exporting 
liandloom goods, and how much in 
value and yardage: end

(c) what are the numbers of hand- 
looms (for cotton) in each of the 
States?

The Minister of Commerce and 
Industry (Shri T. T. Krishnamachari):
(a) and (c). Statements are placed 
era the Table of the House. [See Ap­

pendix V, annexure No. 23.1
(b) The principal countries to which 

handloom cloth is. exported are: 
Burma, Federated Malaya States, 
Straits Settlements, Ceylon, Siam, Zan­
zibar, Sudan, Mauritius, Borneo, Java, 
Sumatra, Fiji Islands, Union of South 
Africa and French West Africa. 
Figures regarding the exports of hand­
loom rloth from Madras State alone 
are not available.

Yarn Production in Madras

186. Shri S. V. Ram:i?wamy: Will 
the Minister of Commerce and Indus­
try be pleased to state:

(a) the quantity of yam (in lbs.) 
produced by the cotton mills in 
Madras State per annum;

(b) the number of handlooms in 
Madras State; and

(c) the quantity of yarn required 
by the handlooms in Madras State to 
keep theni fully engaged throughout 
the year?

The Minister <|f Commerce and 
Industry (Shri T. T. Krishnamachui):

(a) About 150 million lbs. '
(b) The number was estimated by 

tlie State Government as 8,41 >1̂ 0 in 
June, 1951.

(c) It is not possible to give a cor­
rect estimate as there is no certa^ 
yardstick to measure the needs of each 
loom and the number of ‘ghos't* looms 
caimt idso be assessed.
' The. aUptmefit to Madras State 
the half year October 1951 to Mardi 

w:afi aJ)Qut 371 mfllipn lbs. tar

handlooms. In March and April, 1952 
there were heavy rejections by ' the 
State nominees.

Federation of Rural Peoples' 
Organisation

1«7. Shri Kandasamy: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether it is a fact that the 
Federation of Rural Peoples* Organi­
sation to which various Kisan Orga­
nisations have been affiliated has beec 
requesting Government to give it 
representation on the Import and 
Export Advisory Councils;

(b) whether it is a fact that Gov­
ernment had actually offered to give 
such Tepresentation on the Export 
Advisory Council;

(c) if so, whether it is a fact that 
no such representatfon has so far 
been given; and

(d) whether Government propose 
to give such representation?

The Deputy Minii^r of Commerce 
and Industry (Shri Karmarkar): (a)
Yes, Sir. The Federation of Riu*al 
Peoples’ Organisations has been re­
questing the Government, from time $o 
time, to give it representation on the 

Export Advisory Council. The Federa­
tion also approached Government for 
a seat on the Import Advisory Coimcil.

(b) and (c). The Federation was 
invited in December 1950 to suggest a 
representative to be nominated by Gov­
ernment to the Export Advisory Coun­
cil, but since it was decided not to 
disturb the constitution of the Council 
and to add to the number of Govern­
ment nominees, the names suggested 
by the Federation of Rural Peoples* 
Organisations could not be included in 
the Council. ^

(d) The Import ai î Export Advisory 
Councils are due for reconstitution 
shortly and the question of giving re­
presentation to this Federation on the 
Councils will be considered on merits.

Pilgrims to Hejaz

188, Shri S. C. Samanta: WiU the 
Prime Minister be pleased to state:

(a) the number o r  inaian pilgrims 
who visited the Hejaz and the holy 
shrines in Iraq and Iran (se^>arately> 
in 1951-52;

(b) the corresponding number In 
1^80-51;

(c)'the amenities given to these 
pilgrims; and

(d) hew maaj of t ^  pilgrims did 
not corner




